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MANSI-SAHARSA RATILWAY Lixg

€30, Shrd L. N. Mishra: (a) Will the
Minister of Rellways be pleased to
state whether there Is any proppsal %
improve the Railway line running
from Maunsi to Saharsa (North Eastern
Rallway) in Bihar in order to extend
faclllties to the passengers during the
Monsoon?

(h) If the answer to part (a) above
de In the affirmative. what are the de-
%gils of the same?

(c) Is the ‘Kursela Bridge’ on the
l!;l',ne line to be expanded and Improv-
e

The Depaty Minister of Razilways
;_ud Transport (Shri Ailagesen): (a)
es,

{b) Out of the 3 existing dips bet-
ween Mansi and Koparia. it is proposed
%0 il th2 first dip so as to enable the
train to go up to 64 miles from Mansi
and thus reduce the journey to be
covered in country boats.

(c) There is no proposal at present
to expend the Kursela Bridge. Model
experiments are, however, being ar-
ranged with a view to lmproving its
protection works

SaLOONS

631. Sbrl K. P, Trlpathl: Will the
xl?lster of Railways be pleased tn
ate:

(a) what is the number of saloons
In Assam part of the North Eastern
Raijiway:

(b) how far these are surplus to re-
qQuirements of t~ Assam part of the
said Railway; -nd

(c) how far vover class bogles are
in short supply in Assam part of the
Railway?

The Deputy Minister of Rallways
and ‘Trensport (Sbhrl Alagessn): (a)
‘There are now four bogle and sixteen
six wheeler Inspection Carriages.

(b) None is surplus to requirements,

(c) Upper class bogles are not in
short supply 1in. Assam part of the
North Etern Railway.

ETTIKKULAM PORT

632. Siri N. P. Damodaran: Will the
Minister of Treasport be pleased tn
state:

(a) whether dovemment have at
any time considered the posslbility of
developing a major port at Ettlkkulam
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on the West Coast, north of Ceuna-
nore;

(b) whether any representatioas
have been received by Government for
developlng Ettikkulam into a major
port;

(c) If the answer to part (b) above
be in the affrmative, what action Gov-
ernment have taken about the repre-
sentations; and

(d) whether any investigations have
heen made about the possibility of
i‘leve'loplng a major Port at Ettikku-
am

Minfster of Rell-
rt (Shrl Alagesan):

The Deputy

ways end
(a) and (b). No.

(c) Does not arise.
(d) No.

ExPORT o7 RiCE FROM ORISSA

633. Shrl Sanganaa: Will the Minis-
ter of Pood and Agriculture be pleas
ed to state:

(a) the total Guantities of rice ex-
ported from Orlssa to cach deiicit State
of India during each of the last flve
years;

{b) the total amounts oald by each
deficlt Stete as the cost of rice supplied
to them for the same perlod; and

{c) the total amount of subsidy
granted to the State of Orissa for ijts
rationed rice shops for the same
period?

The Minister of Food and Agricul-
ture (Shrl Kldwal): (a) A statement
is laid on the Table of the House.
lSe]e Appendix Vil. annexure No.
2.

(b) Information is not available.

* {c)} There is no subsidy granted to
any state for itz rationed rice sliops.

PurtastPcTA HALT

63¢. Dr. Gangadliara Siva: Wil tie
Minister of Railways bc plea:cd to
state:

(a) whethier any representiion has
been received to the effect that Pullam-
peta Halt in Cuddaval. district should
be made a regular station;

(b) if the answer to part (a) above
be in the affirmative what action has
been taken in the matter;

(c) whether any tca@®c survey has
been taken and if 50. what are the
details of that survey and the peri d
to which it extended;





